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job/opportunities in Neyvcli Lignite 
C orporation.

(3) Their immovable piofwrty 
such as houses and wells should be 
a sse s!^  for com pensation without 
any delay. .

The CenUal Government shoutd 
intervene io the m atter so that 
ju itice is done to  eviclces of land.

(vi) A l lb g e d  p o l l u t i o n  o f  d r i n k 
i n g  WATER BTf THE DISCHARGE 
OF POISONOUS BY-PRODUCTS
o r  A W ine Factorv in  Pilarh-
ANI VILLAGE, DISTT. SaHAIAN- 
PUR, U.P.
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(vii) A liu ;e d  ntsiH ucnuN  oh 
W aqi-rR oi’tm  hj. a t  th e  ins- 
jA N ct OF P u n ja b  W aqp  
B o a rd .

SHRI A S lll'A Q  HUSSAIN (Ma- 
harajganj) . Sir. the W aqf Boards 
were coiistiiut;.d in ciicti Statt; under 
the Muslim Waql Ac(, 1956. The 
main purposes ot the^ic Uaards are
(i) protection and  (ii) cfllcient inaaa- 
gement and improvement o f waqf 
properties, l i te  mosques, Durgahs 
and cremiition grounds. Under the 
wuqf Act ,in(i Musltm Law, the 
above-nieiUioiicU lights cannot be 
irdflsferred or even leased out for 
residential purpose^.

Ituoug lith i^  Hihim: 1 would liL̂ e 
to draw the attention of the Minis- 
icr of Law .ind JumIcc who is in 
ch a ig co f Muslins W aqf also that the 
Punjab ^^ l̂ql fl ’a iJ  Ĵ  indulging in 
ihe demolishiiiE .md dc;.iruciion of 
lliese places. Only rccentiy ii) 
■\ugust. tiic Acting Secretary
oJ the fVinJ.ili Viittjl’ Boatd has 
allotted and out the hist(Xic
g^avcyard^, namely, Dar^dh Hazrat 
Sheikh MLilchdooin J.iltiuJin and 

Saiyed Mahmitod Shdtktd, itie renowned


